BEFORE THE NATIONAL GREEN
TRIBUNAL (SZ) CHENNAI

UNDER SECTION 18 (1) R.W. SECTIONS
14 AND 15 OF THE NATIONAL GREEN
TRIBUNAL ACT, 2010

APPLICATION No. 240 OF 2017
Between

S.P.Muthuramaran,
S/o. Ponnusamy,
No. 204, Raiway Feeder Road,
Sankar Nagar Post - 627 357
Thirunelveli District

...Applicant
And

1.The Secretary,

Environment and Forest Department,
Government of Tamil Nadu,

Fort St. George, Chennai

Email: forsec@tn.qgov.in

Phone: 044-25665566 600 009

& 4 others

...Respondents.

MEMO FILED ON BEHALF
OF THE 5TH RESPONDENT

M/s. AL. GANTHIMATHI E. No. 676/89
&
AR. KARTHIK LAKSHMANAN E. No.

3638/16

Counsels for 5th Respondent
Address for service:

247, Additional Law Chambers,
High Court Buildings, Chennai - 104

Contact:
9841277216
9566008824



BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) CHENNAI

UNDER SECTION 18 (1) R.W. SECTIONS 14 AND 15 OF THE NATIONAL GREEN
TRIBUNAL ACT, 2010

APPLICATION No. 240 OF 2017

Between

S.P.Muthuramaran,

S/o. Ponnusamy;,

No. 204, Raiway Feeder Road,
Sankar Nagar Post - 627 357
Thirunelveli District

...Applicant
And

1.The Secretary,

Environment and Forest Department,
Government of Tamil Nadu,

Fort St. George, Chennai

Email: forsec@tn.gov.in

Phone: 044-25665566 600 009

2. The Member Secretary,

Tamil NaDu Pollution Control Board,
No. 76, Anna Salai, Guindy,
Chennai 600 032

Email: tnpcb-chn@gov.in
Phone: 044-22353134

3.The Joint Chief Environmental Engineer,
Tamil Nadu Pollution Control Board,

NO. 30/2, SIDCO Industrial Estate,

Pettai, Tirunelveli - 627 010

Email: jceetnv@amail.com
Phone: 0462-2342931

4. The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
C7 & C9, SIPCOT Campus,
Melavittam, Tuticorin - 628 008

Email: deetnpcbttn@gmail.com
Phone: 0461-2341298

5.M/s. Tuticorin Alkali Chemicals

and Fertilizers Limited,

S.F. No. 435/2, Mullakadu Part | Village,
Tuticorin Taluk, Tuticorin District 628 005

Email: info@tacfert.com
Phone: 044-22352513 ...Respondents.

MEMO FILED ON BEHALF OF THE 5TH RESPONDENT

i The 5th Respondent is furnishing hereunder the Annual Turnover, Net Profit/Loss
and Networth of the 5th Respondent Industry for the period 2014-15 to 2020-21:



[N}

Annual Turnover, Net Profit / (Loss) and Networth - 2014-15 to 2020-21
Rs. in Crores
Sl Particulars | 2014-1 | 2015- | 2016- | 2017- | 2018- | 2019- | 2020-
No. 5 16 17 ¥ 18 19 20 21

1 |Annual 132.36 | 156.5 | 144.4 | 136.5 | 174.8 | 156.6 | 65.94
Turnover < 5 9 0 4

2 |Net Profit / (17.12) | (22.31) | (35.24) | (44.17) | (37.91) | (23.63) | (58.00)
(Loss)

3 |Accumulated |(192.00 | (158.3 | {213.4 | (258.5 | (296.2 | (319.7 | (377.7
Losses net of ) 6) 2) 6) 4) 9) 6)
Reserves and
surpluses

4 | Net Worth -154.17 | -120.5 | -198.5 | -243.7 | -174.3 | -197.9 | -255.8

3 9 3 7 2 9
* From 2016-17 financials were prepared on IND AS accounting system
2 It is mostly humbly prayed that this Hon'ble Tribunal may take on record

the financial status of the 5th Respondent Industry in the course of hearing of the

Application and pass suitable orders in the interest of justice.

Dated at Chennai on this the 23 day of September 2021

" e
e b

Counsel for the 5th Respondent



